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(b) A criminal case has been 
registered against the dealer under the 
Esst;!ntial C ommodities Act, 1955. His 
li c nee has al ·o been suspend ed and 
depaitmental proceedings initiated. 

(c) A constant watch is b~ing 
kept by D elhi Administration on 
dea lers of k erosine oil to deter them 
from indu lging rn these malprac-
tices. 

(d) Yes, Sir. Delhi Administra-
ti on has already initiated necessary 
action in this d irection. 

Cut in Crude Prices by Oil Companies 

2638. SHRI CHIN TAMANI 
PANIGRAHI : Will the Minister 
of PETROLEUM , CHEMICALS 
AND FERTILIZERS be pleased to 
state : 

(a) whether maj0r oil companies 
in t be \Vorh.;_ have cut down crude 
Prices ; 

(b) if, so , whether our country 
propo ses to reduce oil prices t:io as 
to bene fi t indus~ry and consumers in 
this productivity year; and 

(c) • to what extent our cou ntry is 
being benefited by this cut in crude 
prices ? 

THE MINIS-! ER OF PETRO-
LEUM , CHEMICALS AND FER-
TILIZERS (SHRI P. SHIV SHAN-
KAR) : (a) A number of National 
Oil Companies have annou need 
reduction in crude oiJ prices during 
this year. 

(b) No, Sir. 

(c) It would be difficult to quan-
tify the impact of these reductions 
on a long term basis since ir wou1d 
be dependent on future prices as 
well as the behaviour of rupee-dollar 
e.1change rate. 

Thermal Power Station at Mangalore 

2639. SHRI OSCAR FERNAN-
D ES: Will the' Minister of ENERGY 
be pleased to state : 

(a) what steps . Government of 
Ind ia have taken in regard to estab-
lishment of a thermal power station 
at M a ngalore; and 

(b) by what date the thermal 
power station is likely to be commis-
sioned ? 

THE MIN ISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI VIKRAM MAHAJAN) : (a) 
and (b). A project report for the 
setting up of a 2x 110 MW thermal 
power station at Mangalore based 
on sea-borne coa l was submitted by 
Karnataka State E lectricity Board 
in M ay, 1976. In view of the high 
cost of coa I transport by sea, the 
State E lectricity Board was ad vi sed 
to select a n a lternati ve site. T he 
revised scheme submitted by the 
State E lectricity Board for the setting 
up of a 2x2 I 0 MW thermal power 
station at Raichur was cleared by 
the Plann ing Commission on 
28-4-1978 and is und er const ru cti on. 

Installation of telephone in Mizoram, 
Meghalaya, Nagaland , Maoipur, 
Arunachal P radesh and Tripura 

2640. DR. R. ROTHUAtvf A : 
Will the M inister of COMMUNI-
CATIONS be pleasec.l to state: 

(a) numbers f telephones so 
far installed in the States/U oiou 
Territories of Mizoram, Meghalaya, 
Nagaland, Manipur, Arunachal 
Pradesh and Tripura; 

(b) number of telephone to be 
provided in these States/Union 
Territories in 1982-83; and 

(c) any new programmes pro-
posed to be undertaken in 1982-83 
for improving the telecommunication 
systems in these hill areas? 




